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Data of 1m mo\'1lble PropertIes or DIs-
placed PersOlls rrom East Pakistan 

*1645 SHRI DEVEN SBN : Will Ihe 
Mlnlsler of LABOUR AND RBHABILI-
T A TION be plelsed 10 slale : 

(a) whelher Ihe Governmenl will consi-
der Iho desirability of collecllog data of 
Immovable properlles loft behind by lbe 
East Pakislao dhplaccd persons In Easl 
Pakistan for proper appraisal of the loss 
they have had to shoulder due Partition as a 
price for Freedom of India ; 

{bl Jr so, how Government proposed 
to compile such data ; and 

(c) If not, the reasoos therefor 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF LABOUR, EMPLOY-
MENr AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD) : (a) 10 (c). 
Under Ihe Nehru-Llaquat P.cl of April, 
1950. Ihe displaced porsons from East 
P.klslan retain thdr proprietary rlahls in 
the properties lefl behInd by them In thai 
country. It is neither possIble nor practicable 
10 coll<cl or ,·erlfy such data. 

Frequent traDsfer of Sales Assistants 
working In D.M.S. stalls situated in 

Secretariat Compln and 
10 other Go,emment 
Departments 

*1646 SHRI S. M. BANERJEE I Will 
Ihe Mlnlsler of FOOD AND AGRICUL-
TURB be pleasf(! 10 stale : 

(a) whother It Is a fact thaI Salel Assl.-
tanl. in Ihe varioul milk lIalis of Deihl 
Milk Schome In Ihe Secrelarlat complell and 
olher Governmenl Deparlmenls are Iraol-
'erred frequently causIng dislocallon In Ihe 
worklnR of the stalls and ~  Incon-
venience 10 the Managers and Allisiant 
Managers affecting their efficient function-
Ina; and 

(b) If 10, whether Government propose 
Ie Instrucl Ihe Deihl Milk Scheme Admlnl-
strallon to minimise luch transfers unlen 
they are warranted by aravc reasons of mll-
conduCI on Ihe pari of Ihe Sales Assistant "I 

THE MINISTBR OF STATB IN THE 
MINISTRY OF FOOD, AGRICULTURB, 
COMMUNITY DEVELOPMENT &: 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) No Sir, Transfers are made 
only When Ihey are consIdered oecessary In 
lbe public loterest. 

(b) Does oot arhe. 

Non-Implementation of Development schemes 
of Telephone Eschanlles and openIng 
of Public call nrflees In U. P. 
due to Don-nBIIBblllty nf 
'felephone Equipment 

*1647. SHRI ARJUN SINGH 
BHADORIA I 

SHRI K. N. PANDEY I 

Will the Mlolster of INFORMATION 
AND BROADCASTING AND OOMMU-
NICATIONS be pleased 10 slate : 

(a) whether It Is a fact Ihat a number 
of schemes regarding Ihe development to 
Telephone ~  aod opening of Public 
Call Office. already approved are nol b<:log 
implemenled for wan I of telephone equip-
ment In U. P. ; and 

(b) if so, the reasons therefor 7 

THE MINISTDR OF INFORMATION 
AND BROADCASTING AND COMMU-
NICATIONS (SHRI SATYA NARAYAN 
SINHA)I (a) and (b). No, Sir, The approved 
schemes relardlng Ihe developmenl of tel .. 
phone Exchanges and opening of P. C. 0, 
10 U. P. as well al the rest of Ihe counlry 
are belog implemenled. It Is however, true 
Ihal some times there have b:en shorlages 
of certa in types of equlpmenl and Itnrn 
which result in del ays In necution of 
schemel. 

A lotal 6595 and 9050 lin •• of Exchan.e 
c:apaclty was add,d In U. P. during 1968-69 
and 196'-70 ~  The number .f 
1001 dlstaoce P. C. Os. opened was 20 and 
24 ~  

During 1970-71. It is hoped 10 comml-
nlon aboul 8000 IInel of exchange capaclt, 
and ~ IOIQ dlltance P. C. Os In U. P. 




